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evosIondrtve by organising transit checkl1, THE MINISTER OF STATE IN THE 
surprise visits to suspect units, critical study MINISTRY OF FINANCE (SHRI DALBIR 
of price lists and classification lists of eva- SINGH): (a) The Houses ~onstructed with 
sIon-prone commodities, stock challenges i¥tlp of loans. from lIC are mortgaged with 
and effectille audl of MODVAT ~ccounts. As the LIC and are fully insured which inetudes 
a result of these efforts additional excise ir.suranoe against the terrorist risk. 
duty evasion of over As. 40 crores has been 
detecteddurlng the period November. 1991 (b) Ooes not arise. 
to February, 1992. 

A specifiC Circular was also issued in 
January, 1992 to alert field formations re-
garding evasion of duty by T. V. manufac-
tures. One major case of evasion of Central 
Exclse duty by T. V. manufacturer was de-
tected.fn February, 1992 and an amount of 
about As. one crores has been realised in 
the said case. 

(EngIVI) 

lnaurance by UC In Kashmir Valley 

6828. SHRI BHUWAN CHANDRA 
KHANDHRI: Win the Minister of FINANCE 
be pleased to state: 

(a)whetharlnsurance Is not being given 
In to the houses belonging to Kashmir 
Families, which were constructed with the 
help of ure IrisuIanoe Corpn. loan and later 

• on burnt to ashes by terrorists in the State; 

(b) I so, the reasons therefor; 

(c)whetherthere Is any proposal to give 
fun MUrance cover to all such affected 
Ioanles or exempt recoveries from them; 

(d) II so~the details thereof; and 

(e) If not, the reasons therefor? 

(c) to (e). There is no proposal before 
the LlC for exempting recoveries of loans 
and advances. No such exemption is pos-
sible because LlC, being n public financial 
institution, has to work on commercIal prin-
ciples. 

Joint Ventures 

6829. SHRt BAPU HARI CHAURE: WUI 
the Mlnillter of COMMERCE be pleased to 
state: 

(a) the names of the countries with 
which India have SEit up join1 ventures during 
1991 -92 and propos!,) to set up dl.lring 1992-
93; 

(b) the fiE>lds in which slich Joint ven-
tures have 00e1l set ""13 or are proposed to be 
setup; and 

(c) the other details of such joint ven-
tures? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRt SAL-
MAN KHURSHEED): (a) 10 (c). A Statement 

. of joint venture proposals approved between 
1.4.91 and 31.3.92 lS9nclosed. No proposal 
have yet been cleared for 1992-93. 
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